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SHRI M. S. GURUPADASWAMY: ¥ oawe § AR oo W watta
What is the ‘public interest’? EA

a ogeT W oSufega & 10 7

x~=SHRI SUBRAMANIAN SWAMY: Ma- Jaamafa : g S a9 wFE

dam, it ig already 4.30 p.m. Cholera 1s
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e - 3 o~ -
ering whether I can continue tomorrow. . h W T 1w W
e can again supply the required in-
THE DEPUTY CHAIRMAN: Yes. formation. I think he would be able
to cover al] this because it is collee-
SHRI ALADI ARUNA alias V. ARU~ tive responsibility.
NACHALAM: Madam, since the discus-
sion is going to continue tomorrow, you °
can direct the Minister to place the report SHRI MURLIDHAR CHANDRA-
on the Table of the House. Meanwhile, KANT BHAN]_)ARE (Ma’harashtr'a):
we can come prepared, _ ) - Are you allowing a Calling Attention

on this very serious problem?
E=* THE DEPUTY CHAIRMAN: 1 leave

it 1o the Minister. If he wants to lay it THE DEPUTY CHAIRMAN: That
on the Table of the House, he can do so. is a different matter. For that you
can go to the Chair,

RS [THE VICE-CHAIRMAN (SHRI H.
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PROF, C. LASHMANNA (Andhra Pra-
desh): Mr. Vice-Chairman Sir, excepting
that the Minister has shown his anguish
and concerp dat the outbreak, we do not
see tle same anguish and concerp in the
steps hat have been fakep by the Minis-
ter in ombating the outbreak of epidemic
of choera and gastroenteritis, T would
like to ask the Minjster as to when this
concern started. The information is that
the epidemic had broken out in the begin-
niag of this month, But the concern has
Seen shown only towards the third week
of the month. 1 wopld like to know as
to what happened duting the first fortnight
of the outbreak of thig deadly epidemic.
If there was anguishh and concern, what
were the doctors doing, what was the
administration doing, what was the Gov-

"ernment doing? I would like to seek this

clarification in the first instance, The
highest indication of this concern  has
been shown to be the Prime Minister’s
visit to the place. If the Minister is trying
to prove the concern of the Government
only by the visit of the Prime Minister or
by the Ministers and so on. that is of no
selacs ‘o tha sffilicted people in those
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areas. The concern would become a real-
ity when there is action. This is the
first point 1 would like to seek clarifica-
tion on from the Minister.

Then he says that the Governmeng is
giving topmost priority to monitoring of
these programmes and the Lt Governor
of Delhi is personally coordinating the
operations, In thig conection I would like
to ask which areas are being monitored.
Yesterday I bad an occasion to visit, along
with some friends from my own party,
from the BJP Janata ang Assam Gana
Parishat, the F and R blocks of Raghubir
Nagar, We have personally gone there
yeterday evening when we talked to the
people there, We intensively talked to the

people, we inquired as to  what
have  been the efforts made.
In spite of the concern which Thas

been so eloquently mentioned in the re-
port in all the places they said that there
has been no effort and. adequately enough
that area has been omitted here. Even in
the report there is no mention  about
those areas. There is mention only about
South Delhi, there i mention of trans-
Jamuna areas but there is no mention
of areas which T am mentioning —and
where there have been deaths. Therefore
1 would fike to know from the Ministe!
as to what is the monitoring which ¥
going on. where they are monitoring an
how they will be satisfied that there ha
betn monitoring. What indices have yo!
developed? Kindly let us know.

Then. this is verv interesting On pug
2. para 4, it is mentioned, “A tima-boun
programme for prevention and confrol ¢
this outbreak has heen made.’ 7T thiv
there is a little problem in understandic
this sentence. If there is alreadv an o
break, what preventive mensures have ¢
taken? If there have been preventi:
measure, they could not have taken the

there,

SHRI A. G. KULKARNI-  (Maharw
tra): Read it politically Dont read
a Professor,

PROF. ¢, LAKSHMANNA; 1
not like to divorce a thing to whick
have been married for the last 35 yer

wQr
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SHRI JASWANT SINGH (Rajasthan):
Resident Chief Minister of Maharashtra!

-« . (Interruptions) . . .

SHRI A, G. KULKARNI: An additional
Chief Minister is here! :

TN e

PROF. C. LAKSHMANNA: Anyhow,
he has also given th: various preventive
public health measures undertake by the
concerned authorities, and he has given a
fist of them. I would like to know, is the
Minister prepared to go with us, Tright as
we are talking? Ang I will show in those
places, where I have gone, how much of
garbage is still lying there, Is the Minis-
ter prepared to go with me? [ will show
ag to avhay are* the types of pumps that
are available there. When water was ta-
ken oug yesterday, it was so stinking, Tt
hag, such a bad odour and bad colour,
ang things were floating in it. T am sure,
had I taken that water yesterday, perhaps,
I myself would have been a patient to-
day. I would have been in the hospital.
Of course, T would have received boug-
uets from the Rashtrapati for being in the
hospital. But I would like to know from
the Minister what are those preventive
measureg that have been taken at all these
placés. I would like to ask the Minister:
How long will you take for implemen-
ting these? What is the warfooting on
which you are doing things like, as 1
mentioned, removal of garbagze and cl-
eaning of choked drains? And my Lord!
There is a drain which is ten feet deep
and T don’t know when vou will clean

it. ...(Interruptionsy... 1t will  con-
tinue to choke us. of course.
Then, Sir, T would like to ask the

Minister what hag heen the depth of the
hand-pumps which have been located in
those places. It is hardly 10 to 15 feet.
And the drain is 10 feet deep. One need
not be a Professor, one need not be a
medical expert, one need not be a 'soil
expert to say that water will definitely

seep, within five feet, into the pump
which brings out the water. Ar_e
bhasis

we only meaning only a token
because we are all victims of tokenism
and adhocism that g0 many handpumps
have been located in so and so areas and
that, therefore, the water problem  has

,LRAJYA SABHA)
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been solved.  Therefore, | would like to
know how long will the Ministry take?
Of course, immediately they will say, “It
is not our concern.” Then the Ministry of
Urban Development, then the Delhi Ad-
ministration, all those will come in, As
it happened, as it very often happens, there
appears to be no coordination between one
Ministry and another Ministry, Whatcver
is stated by one Ministry is unheeded by
the other Ministry, As o result,  Mr,
Vice-Chairman, Sir. there is no respite for
those people. :

He talks about vendors elc, being haul--
ed up. The conditions are so pathetic
thag they will d aig vour tears if you go
there becausg in 4 small path of one feot,
one-and-a-half feet you will find human
excreia, you will find garbage, you will
find people cooking and flies everywlere
and children who are suffering from nal-
nutrition ete. are ylso lying there on the
wayside,  So, this is the position,

Another claim ig made, Mr. Vice-Chair-
man, Sir, that there are adequate supplies.
Here is a newspaper. A gentlemsy who
has gone round the placeg has narrated
how there has been inadequacy of medi-
cines. inad-quacy,of injections, inacdequacy
of the tkings which have to be siven to
them for prevention, Here is a states
meni:

“According to Dr. Sudarshan Vaid of
Delhi Medical Assaciation, {heir request
for loang of vaccings was also turped
dow nbecause of jts non-availability.*

which ic the correct statemcnt—the state
ment which has been made by the Minise
ter that the supplies have beep adequate
or the statements like this which have been
coming forth? As T was telling  you
yesterday I was there, There is no
camp there.  There is no cffort made.
Some voluntary organisations put up by
the BIP; have been trying to meet the
problem. One may say; everybody
should come forward, BJP being no ex-
ception, ip a gituation like this. Bu¢, then,
I would like to know when the Govern-
ment will be able to supply adequately
the medicines, the vaccines and other stuff



377 Statements

AThen, there is one fantastic statement,
and it says:

“The deathg umong the hospitalised
_.Cases were mostly those of affected per-
sons who were brought to the hospital
for treatinent at the late stages.”

" *~what else can happen? The deaths were
bound to occur, And people will be
taken late because what mechanism have
they got? If a Member of  Parliament,
whep he was afflicted by an  injection,
could not be takep from the Telegraph
Lane to the Loknayak Jaiprakash Nara-
yan Hospital in less than two, two-and-a-
half hours, do you expect thess people
Wwho are living in those slums would be
E;immediatozly taken to hospital? What sys-
tem is there for them to be taken? There-
fore. we cannot trade ip deaths, We
cannot make excuses for the deaths that
have taken place. I would like to know
what adequate arrangements have been
made now so that the persons who are
affected subsequently, can be takep to
hospitals in time to save them from  the
possibilities of death. How many vans
“have beep kept and in which areas have
they been kept? Will the Minister kindly

give ug the exact detaily of those arrange-
ments?

Dharavi has gained the notoriety of be-
ing the worst in Asja.  But, then. I had
occasions to visit Dharavi quite a num-
ber of times. The conditions are pathetic.
But, in Delhi what T had seen yesterday
. with my own eves, the conditions there are

no better than what obtained in Dharavi,

excepr in size and magnitude  perhaps.

Otherwise the problems, which are there in

the slums, which I visited yesterday, are

no better than the conditions which pre-
vajled in Dharavi.  Therefore, 1 would
_ like to ask the Minister if he would be
able to have a fool-proof system by which
_such things cannot happen in Delhi again,

[

Cholery is not the end product of the
epidemic diseases. Tt can be followed
by three other deadly diseases— tvphoid.

~ malarja and hepatitis. And if that hap-
pens, what has happend by way of deaths
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into thousands, will be compounded. Cheo-
lery itself is deadly. Now, to be follo-
wed by such diseases it will be deadlier.
TLerefore, T would like to ask the Minis-
ter what specific steps have been aken to
prevent the other deadly diseases and what
specific steps have besn taken and will be
taken in the shortest possible time to
control the epidemic proportions of. cho-
lera and gastro-enteritis.

SHRTI M. S. GURUPADASWAMY
(Karnataka) : I went through thea statement
made by the Minister just pow. My first
impressicn is that the Minister has failed
and failed miserably in givng a true pic-
ture of Delhi of the preseal-day. The
statement is week, very poorly written and
utterly lackadaisical.  This shows  the

approack and the concern of the Govern-
meni here.

When we visited some of the areas in
Delhi. it occurred to me that the-e is no
Government in Delhi. I wonder whether
there is any civilissd Government in Delki
at all. Tt is utterly shameful (o discuss
that Delhi, the capital city of India, is
beinz ravaged, mcnaced and taken over
by deadly diseases, We claimed in the
past that plague, cholera and small-pox
were banished from India, but todav these
deadly diseases are re-visiting the capital
city of Dethi with vengeance, Tens and
hundreds of people have been affected for
no fault of their own. Why? Tt is be-
cause of the way the Government depart-
ments and  agencies in Delhi have
virtually ceased to function

That is the scene, The calamity
5.00 P.M is nol cholera. The calamity we

have got is a Government here
which enables cholera, plague and such
diseases to reenter the capital city. This
is the national capital and it is a nattonal
tragedy that peonle of Delhi are exposed
to such deadly diseases because of callous-
ness and ncelicence on the part of the
Government and total loss of semse of
responsibility on the part of the Govern-
ment. When this appeared in Delhi, the
Government tried to play it down. They
said that there js no cholera and therd
is no gastro-emteritis, Only when  the

'
-
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]

Prime Miinster visited some of the pla-
“ces, they seemed to wake up. They admit-
ted, yes. there ig cholera’ there are cases
of gastro-enteritis. For nearly a fortnight,
the Dethi administration and the Central
Government did not take any  single
effective step to prevent cholera, to pre-

vent gastro-enteritis, and did not take any -

preventive steps, The Minister has indul-
ged in giving empty epithets and no pre-
. ventive steps are taken or monitoring has
been done, If preventive steps had been
taken, if monitoring had been done, how
is that hundredg of people have been suff-
ering as a result of cholera and gastro-
enteritis? Garbages have been removed,
it is claimed. But we see even now garba-
tes everywhere in those areas, We see the
draing choked up. We see the latrines
constructed Tong back are inoperative.
Drainages are stinking. No drinking water
is available. Roads are dirty, Any human-
. being will get’ disease. People Hve there
in sub-human conditions. Even cattle and
dogs will not live there in such condi-
tions, But people have to live there.

Sometimeg back Rs, 2000 crores weret
spent in Delhi for Asiad. If that amount
hag been spent for rehabilitation of these
people, Delhi would have been  cleaner
.and healthier. Tt is a shame that the na-
tional capital is exposed to such attacks
of diseases, Minimum need; are not pro-
vided. The greatest weakness in this is
 there ¥ a break-down of Government, T

charge, There has been multinlicity of
departments with no responsibilitv. Tt is
nobody’s concern to take care of men,
women and children who live “n fhuegies
and jhompries. T do not know which d=n-
- artment controls which activitv, There is
DDA _ there ig Mnnicinal Administration
of New Delhi, there iz Corporation and
there is Metropolitan Council. We do not
know which of the bodies control which
of the activities. There is a plethora of
instruments and agencies functioning un-
der the Government that nobody is res-
positle to anybodv. This is the statel
of affairs, anarchic. chaotic. When such a
situation exists, naturally there will be
oot only diseases but other things also.

[ RAJYA SABHA ]

by Ministerg 380
People die. It is a national shame that’
in Delhi which is the capital people have
to die for lack of water, lack of sanitation,
lack of good food and lack of medicines.
It is utterly shameful. Some heads have
got 4o roll if therc has to be a sensc of
responsibility. The Lt, Governor’s responsi-
bility is not only to Delhi bui to the
nation. He has no business to continue
in power when hundreds und hundreds of
people are suffering and dying in Delhi.
1 demand the resignation of the Lt. Gov-
ernor. T demand that those people who
are responsible for catering to civic ameni-
ties in Delhi should resign forthwith, ¥
demand that the Government of India
should take the entire responsibility, fix the
responsibility. This is not a case where
we can get away with few words, few%
sentences by expressing sympathy, con-,
dolences, This is a case where the Gov-
ernment should pay a price. They owe
a responsibility to the nation. It is a
shame that people die in the capital city
of Dethi uncared for, Therefore a thor-
ough enuiry is required regarding this
matter. Responsibility has got to be fixed
and as I said, the Lt. Governor and his
apparatug has got to tender resignation.
Unless that is done, this august House,
this nation, will not be saitsfied. Thank
you very much,

‘ . _s

SHRI V. GOPALSAMY (Tamil Nadu):
Sir, T am on a point of order. Sir, we do
not sit heyond 5.00 p.m. unless it is de-
cided by the Business Advisory Commit-
tee. This is a serious matter of discus-
sion, Therefore, Sir, T would request you
that this matter could be adjourned till
tomorrow. (Interruptions). ..

P

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): Because the matte,
is urgent ahd the subject j5 under dis-
cussion, T put it to the House, If  the
House is agreeable, we can sit beyond
5.00 pm. and complete this work Tt
good suggestions are coming from  the
hon. Members. and if the Government has
to act urgently and immediately, T think
we can sit beyond 5.00 p.m. and discuss.
I put it to the House. If the hon. Housa
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agrees, we can continue the discussion.
ARy {{nterruptions) ..., y - '

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF-
FAIRS (SHRL M, M. JACOB): Sir’ this
iIs a very important matter and this is
the time of adjournment. But since the
House is so much insisting, we will go
up to 6 o'clock.

SHRI VISHWA BANDHU GUPTA
(DELHI); Mr. Vice-Chairman, Sir, from
this side of the House and as a Member
of Parliament from Delhi, I feel...

" THE VICE-CHAIRMAN (SHRi H.
HANUMANTHAPPA). I request hon.
Members to be brief, .

SHRI VISHWA' BANDHU GUPTA:. ..
deeply saddened by what has happeped
in the outhiying areas. . ( Interruptions) ..
with regard to the disease and the deaths
suffered by some of the people living in
Dethi. Sir, T have noted carefully the
steps that the Government and the Min-
ister have outlined for taking preventive
measures as well as for monitaring of
whatever has to be taken into considera-
tion to see that such things do not
happen again and for taking speedy
action for remedying the situation as it
existg today. Sir, however, 7 would like
to have clarifications from the hon. Min-
ister on a few points, It has been agreed
and accepted by the Minister that the!
main culprit in this matter was water.
The question is: Who were the people
responsible for sinking the pumps only
up to a partieular depth? Was any sur-
vey made, before the pumps were sunk,
as tof what depth they should go tn? Was
any survey made with regard to drains.
proximity of drains, to the water pumps
that were being sunk?

2

Secondly. T would like to know whe-
ther adequate number of tankers had
been supplied by the Municipal Corpora-
t'on now to see that everybody is getting
adequate water, pure water, potable wa-
ter, at this time,

Sir, there have also beem reports that
seme of the patients who were treated
in hospitals had to go back to the hos
pitals again' for trtatmemt. When they
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went home after treatment, they had ¢
copsume the same water again and e
they fell sick again, This is a matter rep
orted on the television. I think the hon
Minister could throw some light on th
number of people who had to go back t«
hospital again and again.

Sir, T am one for severe action againg
those who have been responsible for thi
tragedy. I would like to know from th
hon. Minister what epecific steps he
going to take to see that the guilty ar
punished,

SHRT RAMNARAYAN GOSWAM
West, Brogaly. Yon. e hodanem, S
it is strange that our Health Minister hs
not yet submitted his resignation, Rath¢
he thinks it wise to come forward wil
a statement giving a list of steps he ht
taken to check the incidence and in th
way_he is patting his own back. Sir, ¢
tragic situation arising out of gastro-ente
itis in epidemic form in the trans-Jamui
areas in East Delhi has been assuming 2
alarming proportion and it is also
pointer to the condition of the health-ca
system of our country, Sir, you kno
even after forty years of independenc
in the capital city of our conntry, Del
about five million people live in slun
And. out of that, two million people li
in East Delhi where the basic needs
the people like supply of drinking wat
disposal of sewerage and a roof over t
head are still facking, The Minister
his statement said that the number
cases of chotera and castro enteritis rey
rted in various hospitals as on 26-7-19
was 12.529 and out of that the to
number of deaths due to  aastro  enter
and cholera in these hospitals was 1
In the meantime Mr. Buta Singh,
Home Minister, Mr. Rejiv Gandbi, «
Prime Minjster. and his wife, had visi
tha area: the tocal MP. Mr. H. K.
Bhagat_also visited the avea. Tt is und
stood as it appeared in the newspap
that the Delhi Administration SW1
into action only after the visit of
Prime Minister. So T want to know fi
the honourable Minister what the Dt
Adminstration was doing before the ¥
of the Prime Minister. Tt is also unc

j stood that our Prime Minister has gi
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some directives like clearing of garbage,
dismantling of shallow handpumps, ex-
tensive administration of vaccine, etc. And
the Prime Minister alsp asked for a
report from Mr, D. N. Sukthankar, Sec-
retary, Urban Deveiopment, and to cause.
an inquiry and also to indicate measures
for fighting the disease. It is understood
that the disease has spread mainly from
contaminated water from the  shallow
handpumps and also from garbage. The
Minister knows that MCD has installed
handpumps in low lying areas which is
highly irregular and very unscientific.
The Minister ig also quite aware that
m{my pathogens cause gastro enteritis.
Some pathogens like eucholai are very
dangerous, T am told some of the patho-
gens are also Tespomsible for this incid-
ence.

Then, is there any conflict or misunder-
standing between MCD and DDA over
the jurisdiction of their functioning and
deployment of sweepers and other per-
sonnel?

Why are they laying sp much stress on
inoculation against cholera because experts
are of opinion that cholera vaccine has no
efficacy? And then. it is reporfed in the
newspapers that cholera vaccine is
being sold at a very high price and local
private medical practitioners are charging
very high. from Rs. §' to Rs. 30. [ wa.nt
to know what steps the honourable Min-
ister contemplates to take against such

- malpractices.

I want also to know from the Govern-
ment whether the Government is contem-
plating  establishment of more "ID
hospitale in Delhi, 1 demand that the
repor’ which was submitted by the Sec-
retary, Ministry of Urbay Development,
should he made public. Thirdly,. ..

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): Lastly.

SHRT RAMNARAYAN GOSWAMI:
Lastly, Sir, T demand that the Executive
Councillor must be dismissed,

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): Now. Mr. Guru-
das Das Gupta.

[ RAJYA SABHA]

" incident has taken place.
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SHR1 GURUDAS DAS GUPTA (West
Bengal): Sir, the case of epidemic in
Delhi is actually a case of human failure
of a rare category, I say it s a human
failure because the epidemic broke out
as the garbage had piled up {for many
months, maybe for years. The eridemic
broke out because the septic tanks were
all choked; the epidemic broke out be-
cause the water pipes were full of leak:
and the epidemic broke out because the
source of supply of drinking water in a
particular area was through a shallow
tubewell and thay was not sunk 50 deep
as 1o enable supply of pure  drinking
water.  Therefore, the case of epidemic
in Delhi is a case of thorough, ~olossal
and unparalleled human failure and the
pack of persons who are reponsible for
such a failure are those who run the
civil administration in Delhi. After such
a failure, there can be no reason why the
same set of people should be allowed to
rule or should be sllowed to  continue
running the civic affairs ip this national
Capital.  Therefore, thig is a fit case
where the Central Government  should
dismiss those people and this is a fit case
where they should take the support, the
lotal support, of the Opposition and they
should dismiss the man who is ruling as
the Lt. Governor and the Council or the
Members of the Council who are looking
after the civio affairs in Dethi. Therefore,
T call for the strongest possible action
against those persons for their criminal
snegligence on account of which  this
Tt speaks of
hvman failure becanse the Government has
failed to arrange for the supply of fil-
tered water even for the inhabitants of this
Capital,  If the people living.in  the
Capital do not get sufficient supply of
pure drinking water, then, Sir, you cam
very well imagine what can be the fate
of thoe: veople who arc living below the
poverty line in the far-flung areas of the
country. This amain speaks of the
thoroueh failure on the part of the pre-
sent Government. It even fails to meet
the basic and elementarv human needs.
The point pow is that what is happening
in Delhi is 4 matter of national shame,
The Government did not move for three
weeks. The Government moaved after Mr.
Rajiv Gandhi had landed ip Delbi, Before
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thg appearance of Mr, Rajiv Gandhi at the
scene the Government did not move and
the administration did not move. There
wis no talk of any emergency plan on a
war fooling. Everything started up-
pearing in the newspapers including the
picture of Mr. Rajiv Gandhi in the affected
areas after he had landed. Therefore, the
Government without the Prime Minister is
ineffective and the Government without
the Prime Minister is thoroughly incompe-

tent, It only speaks of the level of
efficiency of the people who are
there in the Cabinet or in the
Council of Ministers, It is a pity

that we have to deal with the statement
issued by the Heallh Minister because
the problem has nothing to do with this
Ministry and it has something to do with
the Ministry of Urban Development, The
Minister of Urban Development has been
quictly and innocenily shielded by the
Minister ¢f Health. Tt is not the Minister
of Health who should answer our ques-
tions, but it is the Minister of Urban
Development only who should stand in
the'dock today, on the floor of the House,
to answer the questions as to why the
‘garbage had piled up, why the water pipes
were leaking and why the supply of pure
drinking water was not arranged for the
affected pcople, Who werc the people af-
fected? Let me tell you these are the
people affected. These are the people
who had been affected from the days of
emergency, from Delhi, from the jhuggis.
These nre the nnfortunate people who have
been thrown out. This is the same set
of peopie, living in the eastern part of the
capital. ‘Thereforz, Sir, T would like the
Government to tell me: what is the punish-
ment for criminal negligence? What is the
punishment  for the contracters who are
not sinking tubewells to the depth they
were asked to do? What is the punish-
ment for the inactio, on the part of those
who arc running the affaiss of Dethi?
(Time bell rings) What is the punishment
they cap eive to the people who are there
in the Metropolitan Council? Therefore.
it is not a questiop of drugs being made
available. It is not a question only of
removal of garbage. Tt is not a ques-
tion only of the supply of tablets for
purifying water. It is the question what
the Governmen; is going to do with peo-
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ple who are respomsible fo, epidemic in
the national capital of the countrv. What
are you going to do with the people who
have been at the helm of affairs, with the
people who have been thoroughly ineffec-
tive till the Pume Minister had ianded in
Delhi, till photographs started appearing:
in the national Press. We have hecre in
this House a Minister who is known for
his efficient operations, who hag been effi-
ciently operating somewhere in Tripura.
There is y Minister in this House who
has been efficiently operating in some parts
of Calcutta. I would like to know what
they are going to do about the inaction
the Government is confronted with in con-
nection with the epidemic that has bicken
out ip the national capital of the country.

SHRI V. GOPALSAMY: Mr. Vice-
Chairman, Sir, in those years when I was
a schcol boy, officials from the Medical
Department used to inspect schools and the
students used to rup away because they
had to take their inoculation injections.
A stage came when
the World Health Organisation gave a cer-
tificate that India is free from Cholera.
that Indiy is free from smallpox, Before
that if anybody liked to leave India and
wanted to enter any other country in the
globe, he had to produce a certificate tha'
he had the inoculation. But, Sir, T am
afraid the stage has come back again wher
the World Health Organization has statec
thag Indiy is not free from cholera and a1
Indian has to have the inoculation and pro
duce , certificate whep he visits foreig
countries. Sir, this Government, heade
by Mr Rajiv Gandhi, assured that thi
Government is taking this country toward
the 21st century, a great leap forward, Buf
alas! it is a great leap baskwards
the 19th o the 19th century....

AN HON MEMBER: 11th century!

SHRI V., GOPALSAMY: Sir, under tt
very nose of the Central Governmen
under the very nmnose of the hon, Prin
Minister, this most epidemic disease, chu
lera, has emanated from Delhi, Now
is sprending towards Patna, Bihar...

SHRI ATAL BIHARI VAJPAYEI
Ghaziabad,
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SHRI V. GOPALSAMY: .This party hasg
been ruling this country for many, many
years. Thig Government is boasting: we
have achieved many things, we have laun-
ched INSATs and satellites, and so on.
But you could not provide pure drinking
water lo the people of this country,

Sir, yesterday 5 friend of mine whp is
working ip the Central Government report-
ed a very shocking event: One of his
good friends was affected by smallpox.
“Yes. He went to a hospital, But no Gov-
ernment hospital was ready to admit him
becausg if he had been admitted, it would
go on record. Therefore, they refused ad-
mission. He had to die. I am prepared
to give details. 1 would send a note to
the hon, Minister. I came to know about
it yesterday only. So, smallpox has also
come back. Thig cholera has emanated
from Delhi. Rs. 1400 crores were spent

on New Delhi, How many crores did we

spend to celebrate CHOGM and to cele-
brate the Conference of NAM? Whey the
foreign dignitaries and the Heads of State
visited this country, they stayed at Ashoka
Hotel. They were takep to Vigyan Bha-
van, The enlire route was given a rosy
painting. At the same time, today in this
city itself the people are dying because of
cholera. Hereafter the foreign tourists will
shudder to enter this couniry. It is re-
ported that whep the news came that peo-
ple in some countries were affected by
AIDS, the number of tourists visiting those
countries dropped considerably. Now the
tourists are reluctan; to enter those coun-
tries. 1 am afraid that hereafter the for-
cign tourists will not be ready to enter
this country.

Sir, the population growth has become
he biggest problem ip thig country. Per-
1aps the Government belicves in the Mal-
husiap theory that if there is no effective
‘heck on population. there will be natural
emedies. Js it because of this that the
Jovernment has permitted such a situa-
ion? This Government hag failed to pro-
ide drinking water. This Government has
ailed to provide sanmitary facilities. This
rovernment has failed con every count.
ome friends were criticising the Lt. Gov-
mor and the other officials. But in no

[RAJYA SABHA]

by Ministers 388

uncertain terms 1 raise my accusing fin-
ger towards the Government headed by
Mr. Rajiv Gandhi. This  Government
shoulg take the responsibility for this fail-
ure. This Government cannot shift the
responsibility op others. Mr Rajiv Gan-
dhi visited those areas. Hg and his Gov-
ernment should take the responsibility for
this failure, for the spreading of this epi-
demic. Therefore, Sir, the history of India
will say that only during the regime of
Mr. Rajiv Gandhi cholery has come back
and smallpox hag come back

SHR1 DIPEN GHOSH (West Bengal):-
Is it symbolic? o R

SHRI V_ GOPALSAMY: Yes_ it is sym-
bolic. Therefore, the Government should
take the responsibility. Some hon, Mem-
bers said that thig office; or that officer
should resign, I say that the Government
headeg by Mr. Rajiv Gandhi should resign.

SHRI M. M. JACOB: What was the

number of people dying of cholera before
Independence?

SHRI V. GOPALSAMY: The World
Health Organisation gave the certificate
after independence. It has come back. It
went away and disappeared. Now it has
come back under the dynamic leadership
of Mr. Rajiv Gandhi, He shoulg take
the responsibility and resign. Sir, this
is not a small matter. The Government
lhas allowed the sitvation to deteriorate so
much, The epidemic which has emanafed
from Delhij should be checked immedia-
tely and measures should be taken on
war-footing, The Rajiv Gandhi Govern-
ment should take the responsibility honest-
ly respecting the democratic norms,

SHRI LAL K. ADVANI (Madhya Pra-
desh): Mr, Vice-Chairman, Sir, in 1955 a
jaundice epidemic hag broken out in Delhi,
That epidemic too was caused by contami-
nated wafer. Sewage from the Najafgarh
Nala had contaminated water from the
Wazirabad  Pumping ‘Station. Con-
tamination took place for only six
days but there was an epidemic on that
account. And the Government felt ex-
tremely bad about it, the whole country
wag perturbed that right in the capital an
epidemic had broken out. T have before

-
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me a report of the Committee that had
been set up at that time headed by a
retired High Court Judge—Justice Das,
Jusy for six days, contamination  took
place and that epidemic affected all sec-
tions of the population, The difference
between that epidemic and this ong is
that this time the whole city was not
affected. That report does not give mo
the number of deaths, but it was much
smaller than the number of deaths that
have taken place now. Bug this epidemic
that has broken out in Delhj this month
is in one way far worse than that because
it is only the poor people who have been
affected, not youw and 1. It is those people
who have been [iving in the slums, iwing
“m the resettlement colonies who are
{fected, And it seems that the authorities
are more callous about the whole thing.
We havef behaved as we have only be-
cauey we are not affected. If this kind
of gastro enteritis and cholera had broken
out in these arcas in Feroz Shah Rdad,
in Pandara Road, in New Delhi, and in
these areas our response may have been
totally different. T do not know how many
of us have really gone to those areas and
seen it, The Minister has gaid that he
has seen it. I do not know if he had seen
it before the 22nd or after the 22nd. But
some of my colleagues.. .,

R ot i (g wm) ;g
FAEAT
SHRY LAL K. ADVANE & 58
AFar MT # owfemrg Aner &
qgar AV R agar  Some of my

colleagues went there along with us
yesterday and, Sir, they would confirm
that the situnation has to be seen to be
believed. Here in Delhi there are two
Delhi's—onz js the Delhi of five-star
hotels and fly-overs, and the other Dethi
is the Delhi of slums and squalor and
sickness. It is this Delhi which I8
today affecteq by this cholera and
*¥ gastro.enteritis. And these two  Dethis
are absolutely poles apart. And because
it is the other Delhi that is affected our
response is so cold, Mr. Vice-Chairman,
Sir, the essence of democracy is accoun-
tability. Not one word in thiz enlire state-
ment says who is accountable for this,
“*who is responsible for this, and not one
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word to, indicate that the Government
wishes to pin-point who is responsible. Sir;
this is not a discussion. 1 am expected
only to seek some clarifications, But the
sitnation really is so bad that there is
nothing really to esplain. What can he
explain? My senior colleague was  right
when he asked that the whole Ministry
to be here. T would have liked the Prime
Minister also to be here. The Prime Min-
ister had gone there an the 22nd. For
the first time, a senior official says that
all is not well. Before that, on the 18th
of this month, a press conference was
addressed by the Delhi Adminstrat.on’s
Health Secretary, by the Corpoartion’s
health officials. And when the pressmen
asked him. An epidemic is raging the city,
what are you doing about it? They denied
even the outbreak of the epidemic, It was
just before the Prime Miinster  visited.
They say, there is no epidemic. Then thils
journalist has to tell him what is the
meaning of epidemic. what docs ‘epi’
mean, what does ‘demic’ mean, and what
is the source and explain to him how i
this an epidemic because the persons afl-
ected are many times more than the
ustual number, the number of cases of gas-
fro-enteritis last year, the number of cases
the year before and the number of cases
this year and then see the incidence of it
and just judge whether it is an epidemic or
not. They denied that there is cholera.
They said that it is only gastro-enterities

~and that it is the result of heavy rains

and monsoon, Tt is amazing really. My
friends here, most of them. said that this
ig a case of criminal negligence. T am not
willing to agree to that. T regard it as &
case of criminal politicking, not merely an
act of omission, but it is a sin of com-

mission. Sir, in  the month  ef
February  Metropolitan ~ Council  and
Corporation elections were due, And

the conditions in these slums were very
bad. In fact. they had been very bad all
along all these years. So. suddenly in 1ho.
month of October and November Delbi
Administration decides that in order to im-
press these slum dwellers. we are goi{!g
to put up thousands of handpumps 0.
these colonies. S5 handpumps are instal-’
ed in the month of October and November,

1987. Apd T regard this as the single
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biggest cause of this cholera and gastro
enteritis epidemic. It ig a sin of commis-
sion, not merely of omission. Of course
sins of omission there are plenty, galore.
But had these handpumps not beeq put up,
these handpumpg only 15 and 20 feet deep,
and that top in most cases along side the
drains  thig thing would not have happen-
ed. Yesterday my colleagues visited along
with me Raghubir Nagar, There was a
dicty stinking drain. My colleagues could
not even bear the stench, Everybody had
a - handkerchief in his hand. Just a few
feet away there was a handpump and
people were taking water from there to
drink. They have no option. A doctor
said on the television two days back that
we treat the patients, and they go back
and drink the same water again and then
come back to us within fourfive days
with (he samg gastro-enteritis problem gor
with the same cholera infection. What
are we tg do? Now all of a sudden the
Administration has ordered that all these
handpumps must be removed. Some of
them have bezn rcmoved, some of them
have been painted red thut water
should no.  be taken from there,
Jut  who is responsible for this
{ecision to put up thousands of handpumps
gty 1520 feet deep alongside these dirty
Jrains, stinking drains? who did it? Only
for the sake of voles only because elec-
tions are due. and therefore I say that
the main thing is that those responsible
must be hauled up  Unterruptions). He
has referred to only one constituency. The
Prime Ministe, has also visited only that
constituency, whereas West Delhi is affect-
ed, South Delhi ig also affected, and the
malady is spreading

Sir, my specific questions are: T would
like to know what has Sukhthankar re-
ported. What is his report? Let the re-
port be placed on the Table and let there
be , full-fledged dcbate opn that, pot me-
rely this statement and clarification busi-
ness, buy something more thay that, T
fee! that one of the main revsons why this
has happeneq is because there is total
tack of coordination among the authorities
ip Delhi. For all these three weeks or
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tour weeks that this matter has been dis-
cussed and debated in the press, the Cor-
poration has been accusing the DDA, the
DDA has been accusing the Corporation
and both together may have been privately
accusing the Lt. Governor, I dp not know.
But this incident and episode has once
again highlighted the problems of multipli-
city of autorities in Delhi, Unless there
is one single authority in Delhi, a respon.
sible authority Delhi’s affairs would con-
tinue to be bungled. Also, someone has
to explain why these colonies, resettlement
colonies were transferred to the DDA, Till
1980 they were with the Corporation, The
Corporation is best equipped to look after
their civic peeds. But ip 1980 all of
them were transferred to the DDA and
from 1980 to March 1988 or April till
which time they were with the DDA, It
wag then decided that this is not a pro-
per arrangement, let ug transfer them back
to the Corporation. Sp the decision was
taken, a Resolution was passed and all
these colonies. jhugi jhonpri settlements,
there are about 600 jhugi-jhonpri settle-
ments in Dethi with a population of over
15 lakhs, all these were transferred to
the Corpora‘ion but only on paper.

The actual transfer does pot take place
«nd the DDA, in the meanwhile, disap-
pears.  So, for the lasi few months, there.
has bo:n no civic administration, 1D one
to attend to the civic needs of  those
areas,  This has complicated the matter,
There is no mention in this statement. of
all as'to what happened, who did it, why
was it dome and who ig  responsible.
Therefore, [ would plead with the Minis-
ter that before he replies to other points,
let him tell us who is responsible, who is
to be made accountable, As far ag I
cap see. of course, there are so many-
authorities. But the principal authority
in the Union Territory of Dethi at  the
present voint of time is the Lt. Governor,
advised by his Executive Council of four.
There is no reason why they should bed
staying ip their office even for a single
day. All of them should be sacked. Here
is a Government which dismissed a
Commissioner of Police because his car
dashed against the car of a Minister; here
is a Government in whose regime , Chief
Minister was dismissed because he organis-

-
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.ed a lavish reception for the General Sc-
retary of the ruling party. And here now
we have an epidemic raging ip the capi-
tal for nearly one month. The Minister
sayg 155 persons have died. This is
according to the records of ‘he  major
government hospitals, If you were to go
into the records of the private hospilals
or those who have had no opportunily
of going to any hospital, the figure would
be much larger; maybe 300 oy maybe
400; I do not know. My colleagues have
given me a list of at least 60 more per-
sons who are not in the official ILisi, from
various colonies and I should think that
the Government should have been in  a
positiop to come to Parliament fully equip-
ped with all the facts and the total num-
ber of people who died because of Gastro-
enteritis and Cholera, and not depend
only on the government hospitals figures.

.1 A tregedy of enormous dimensions has

taken place. Soi I demand is that the
Lt. Governor along with his Chief Execu-
tive Councillor and the Exeuctive Council
which was conspicuous by its absence
throughout one month, must be sacked
immediately and thep a judicial enquiry
appointed to go into the entire episode,
tke chaip of events, so as to ensure that
this kind of tragedy does not take place
again, After all, if this can taks place in
the capital, then no part of the country
can feel safe and secure. This is the mini-
mum wg expect from the Government,

SHRY NAGEN SAIKIA (Assam): Mr.
Vice-Chairman. I have gone through the
statement of the hon. Minister, It is
some sort of 5 whitewash of the negli-
gence, inactiveness, inei. ey and failure
of , the Government. Delhi is the Union
Territory and it is the national capital
and thousands and thomsands of people
are living here in  luxury. But I Thave
seen 2 different kind of Delhi. Yesterday,
T had the occasion to go to  Raghubir
Nagar wherp thousandy of peopls are liv-
Ing in an unimaginable condition It i3
a horrible gcene to see how people are
tiving there.  The hon, Minister  has

+gtated that everything is being monitored.
T went to know whose places are being
monitored. Has somebody gone to

~
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Raghubir Nagar? The Prime Minister de-
clared that before Monday all the garbage
will be removed, I want to  know
whether all the garbage ha, heen actually
removed,  Yesterday, we witnessed with
our own eyes how heaps of garbage are
lying till then.

Hon. Advaniji has already pointed out
that the number of deaths is more than
what has been given by the hon. Minis-
ter in his statement. The Minister has
not given the actual number in his state-
ment. It is a failure on the part of the
Government. PP I

Sir, the people in the Raghubir Nagur
and other slum are as are living in sub-
human conditions. I want that the Minis-
ter and his officials should immediately
go to these places and see how these peo-
ple are living. The Minister has said
that adeqatte potable water is being sup-
plied. Bwt we have seen hand-pumps
which are giving contaminated water. He
has said that doctors are working there,
inoculations are being given and that
medicines arc being supplied. But noth-
ing at all there. We have not seen any doc-
tors there. imoculations being given or
medicines being supplied. We have only
seen scme BIP voluteers working there.
The Minister* has also said that speedy im-
plementation of environmental improve-
ment schemes like comstruction of sanitary
latrines etc. is taking place. But I hawe
seen with my4own eyes open plwes being
used by the people as lavatorica.

I urge uponL the Minister to visit thows
places where thousanls of people are
living without medicines, without water
and a very nastry and dirty drain under
their very nose. My colleague, Prof.
Lakshmanna, has pointed out that there is
a drain which ig full of dirty things, But
there is nobody to look after these peoples
there is nobody to look after these places.
It is an utter failure on the part of the
Government. T urge upon the Goverm-
ment to provide immediate relief to .hose
people living in these slum arcas.

Sir, out national poet Rabindranath
Tagore has said.  “those who insult
others will have to share the same insult
one day.”
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PROF. SOURENDRA BHATTA-
CHARJEE (West Bengal): Mr. Vice-
Chairman, Sir, of late the Congress(I),
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particularly the Government at the Centre,
has developsd a culture—the cullure of
repeating the name of the Primc Minister
at every step. The only exception was
the Minister of State’ for Railway who did
not name him ip connection with the
train  disaster in Kerala. Everywhere
and for cverything he is being mentioned,
ag it is there in this report also. Re~
peatedly speakers—perhaps you are also
included, Mr. Advani—did say
nothing more. The youthful Prims Min-
ister, during ‘his short stop over in India
did ‘tread’ these epedemic-ridden areas.
There is also a list of Ministers and ofk-
‘cers visiting the. areas afiected, Ail

those areas have beem mentioned. The .
- space used could have been taken 0 betfer

purpose for enunciating the respomibdility
in the matter as to who are responsible.
If what Mr. Advani says regarding the
laying of these pumps is correct, then
can this Government dare fix thiy res-
ponsibility without bringing Harm to - it-
self? That point remains. A mere state-
ment that these are the cause is not
enough.
feet deep, then who was responsible for
that is clearly to be found out and those
persons brought to book. AL GVRL

Regarding preventive steps, a very-is-
nocnots statement has been mads about
“speedy implementation of enviioninental
improvemens schemes like construction of
sanitary latrines etc.” WNow why should
there be insanitary latrines in the mefro-
polis? Mr, Advani mentioned about the
two parts of Delhi. But even in tha
work, why were insanitary latrines planned
out earlier? Whose responsibility was it to
phase these out? And whether the exis-
tence of insanitary latrines over and above
the shullow pumps led to the outbreak of
epidemic® has to be answered by the Min-
ister. An innocent statement will not be
enough. e e

-
~

that and .

If they were laid only 1520

. -

Cholera inoculation, typhoid inoculation
and inoculation against hepatitis have been
mentioned. There ig a comtroversy whet-
her cholera inoculation is at all effective
once the epidemic breaks out, or sven
before that. But more than that, I know
of cases where those going in for inncul-
gtion in areas outside the epidemic zomwe
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were told that injections were not avail-
able,

;- What about this posmom How Jo these
thmgs happen? :

Other pointg have already beep referred
to by different speakers. I would re-
test the Health Minister not to issue
smug statements but iry to present a cofrect
picturg of the situation, a  corect
aaalysis, which alone can enable the adop-
‘jon of effective measures. Thank youl.

PROP. (MRS.) ASIMA CHATTERIJEE
Jominated); Mr. Vice-Chairman, Sir,
iimost all the points which I wanted to
‘aise have been covered by Prof, Laksh-
manna, but I have a few more wnids 0
say.

» Ii is gratifying to note from the state-
meni circulated to us by the honourable
Minister for Health and Family Welfaie,
that preventive public health measure
have already been taken to control tho
outbreak of gastro-enteritis and  cholera
and also he has taken steps so thay it
does not spread in other parts of the
capital, In page 2 he has mentioned that
11 measures have been taken under o time-
bound programme for prevention and con-
trol of thig outbreak. However, of these, the
wiost important are the removal of gar-
bage from gall the affected 2reas, supply
of Halogey tablets and supply of oral
Jehydration salt packets, The last one
viich I would like to mention is inocula-
"on against cholera and typhoid. Now I
+ould like to know whether the honoura-
ole Minister has taken steps tg remove
the garbage from other party of  the
capital to further prevent the vutbreak of
cholera and gastro-enteritis. I  would
also like to know whether hygienic condi-
tions are heing maintained in the affected
area and whether that area has beey de-
clared as a danger zone so that people
may be conscioug ahout drinking  water
from the sources in that area. With red
lizhts thig area should be declared as
a danger zone so that the common man
might understand tha! there is something
serious about which they should be very
particulav, I would also like to know

[ RAJYA SABHA ]
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from the honourable Minister what steps

are being taken to supply potable water,

free from pathogens, to the people and

whether that water is being tested by any

analytical laboratory before supply.

Now there are a few other points, The
shallow tubewell water has beep conta-
minated with sewage and faccal matter
and accumulaed garbage, [ think those
tubewellg should be closed altogether so
that the residents of those places may not
use the water in order to avoid the cala-
mity,  These are the fey points which
1 would like to know from the honoura-
ble Minister. Thank You Sir,

DR. G. VIJAYA MOHAN REDDY
(Andhra Pradesh): Just a minule, Sir.
There are certain points, For example..
(Interruptions) . ..

sit Traarw faws @ siigA, & WY
ww TR AEE §. .. (mEEW),
F gy sqaee g § |
A —
THE VICE-CHAIRMAN (SHRI ~ H.
HANUMANTHAPPA): Yes, My, Miuister

DR, G. VIAYA MOHAN REDDY:
Only one point.

THE  VICE-CHAIRMAN  (SHRK
H. HANUMANTHAPPA): I am sorry,
Mr. Reddy. o -

DR. G, VITAYA MOHAN REDDY
When there is thing like cholera, ..,

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): Pleasc sit down. }
can’t do it, I have to go by the rules..
Unless the rules are amended, I canuot
give, Please sit down. You are not allow- 4
ed to speak.

DR. G. VIJAYA MOHAN REDDY:
Because it is a very seriong matter and
It 1s spread'mg, and if you are so care-

less,, i - . : %
THE VICE- CHAIRMAN (SHRI H.
HANUMANTHAPPA):  You have got

other mesthods to raisg it, but not under
this. Please git down,

DR. G, VIJAYA MOHAN REbDY:
I have to tell the Minister two or three .
points,
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THE VICE-CHAIRMAN (SHRI H. |
HANUMANTHAPPA): Sorry, 1 caanot

allow you. Yes, Mr. Minister,

DR.. G. VJAYA MOHAN REDDY:
There are two or three points, scientific
points, technical points,

THE VICE-CHAIRMAN (SHRt H.

HANUMANTHAPPA); Please sit down, g, WX W9 FA ARG STy
Dr. Reddy. "’B qﬁq T ¢ agﬂ- W q‘\ a- m
DR. G. VIAYA MOHAN REDDY: g TR W oaw e oy

1 protest, Sir. T walk out. You do not

want to discuss and mote the points 2 5T Faoer & AR A @ awEn

. which we are trying to make.

These points will have to be discussed. W1 AT feEn oA =z
g UF U que § | 9§ Faw

THE VICE-CHAIRMAN (SHRI H. - N
HANUMANTHAPPA): Dr. Reddy, will T, R gEE A arfge ¢ w
you please listen t0 me? You have been ! T 3 o B EFAT Y & VORT USS
circulated the procedure for the Minisier’s [ GEIES z S W A Ll
statement, After all, Chair has to go _by AT AT @I % ? g 2% 8% &fsi )
the practice and the rule.s. 1 cannot vic- & X oA 333w dare E: -
late the rules. Please sit down F9 G WA TZAH | 4T | 1

DR. G. VIJAYA MOHAN REDDY: AT T F 1 W@ I qAF AT
It is an exceptional matter. FYUT W g gq g a® ug

d@ §vd &1 ag wEAmEr fawa

THE VICE-CHAIRMAN (SHRI H. &g
HANUMANTHAPPA):  There is a
method of discussic;? also. You have got Iqas e (‘ﬁ > oo g )
ample opportunity if you want to rase it. T iﬁ:q | faf 3 iz Te

DR. G. VIAYA MOHAN REDDY: S@ agw N wifgw s fao
Please yield becuuse certain.. .. frw == g § 1 waiw W ae

TR FEAT g & F A

THE VICE-CHATRMAN (SHRT H. TOUU T UE FX W § qONy
HANUMANTHAPPA): You cannot §go ¥ W ﬁ‘m I @ le
on speaking like this. Please sit down. N

Y W 9T T/ WG § oA 99w

oft Ty w faew A, S frg o am & 1w ww faode
aEear w1 Y 8 AR FAE AT JAA Y fafe
) . T qa1 F T A JAF 5=

| & @g wmar g T U Wi frd 1 qd e e Ag g
guenr 2 fo X AN ST afe fafree. . | (sowaw) | |,
g3 o & @ § AR faow F A@- :
Mgl g T@md @ W W famd 1§ N &
w ) fm oawm & wfem o | o fe o Sy W awal 3
Y ST & dqA F A% WU ® f@ay Wt |
ot fready nar & g fEd
£ @A § TG W A% g Iu-wTA (WA gAY 4
@ | gEewr W owew AW famw | WOET @ AW @G, 67 waw) &

o afes qw A g femm wmo I SUNNIN L 1 ) D
W gawl ox, Wt ® daE 9 fawer ot mw )
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s URSLA D ACL U CRCIEE
’ﬂﬁ% o g W WEE ¥

g @ § o
* THE VICE-CHAIRIMAN (SHRT H.
HANUMANTHAPPA): Please allow me

0 draw the attention of the hon. Mem-
bers.  (Interruptions) Mr. Ahluwalia,
please sit down. I will just draw the at-
tention of the hon. Members..

ot wew faard amedt
t & ofrsfags #¥ faw o6l
A AG AT

_ SHARsa ($gFo g
W[cr ¥ AT g § wTR
o oot Wt og0% AW
ﬁmar T
T'“Hon. Members are informeq that
the following procedure laid down by
-~ the Chairman, Rajya Sabha, will be
followed regarding the claiifications to
be sought by Members )>n statements
by Ministers in the House:

o)

“* Only one Member from a party or
" 'group may be called to seck clarifica-

tion on a statement. If there arc more

" -2than one Member to seek clarifica‘ion,

~

- fhe request reccived first in point of time
_ may only be accepted ignoving the
request from other Memberg belonging

" 'to the same party/group received later

im point of time.”
»

*T have gone strictly by this mle If
the Members still want a discussion, they
oan approach Chairman, thsy can ap-
proach the Business Advisory Comunittee.
T have no objection,

"SHRI DIPEN GHOSH: You have the
right to draw the attention of the hon.
Members to this particular procedure.
But today, Mr. Vice-Chairmaa,...

& TR =% faww : fqaq v
T QBN & SR ST well I a9
WE WA aF F glagEa T
AT AT T F A A7 far ye @ E |
g mmwmaﬁmﬁgi
3 TRy ot NNT T AR WG T

[RAJYA SABHA ]
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THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): Mr. Dipen Ghosh,
looking at the mood of the House, I will
put it (o the House, and if the Housa
agrees, two or three members who want
to speak, will be permitted to speak for
two mimkjtes each,

SHRy DIPEN GHOSH: Before that I
would like to draw your kind attentiom
to a fact. Mr, Jacob, Mipister of State
for Purhamentary Affairs was also pres-
ent. We submitted certain special men-
tions on this issue. It was decided in the
presence of the Leader of the House that
tomorrow there will be a Call Attention
motion on that issue so that we  can
take part and we can have a wider dis-
cugsion, I want to know whether on
this, 2 Call Atteption Motion is going
to be admitted or not as decided ear-

lier. : 3
SHRT M\ M. JACOB: ¥ am net
aware of what you are saying.
THE VICE-CHAIRMAN (SHRI H.

HANUMANTHAPPA): Already eleven
members have spoken,
SHRYI DIPEN GHOSH It could not ~

be *a substitute. - :‘ ENIRS S

SHRI GURUDAS DAS GUPTA:
This morning many of us from  the
Opposition met the Chairman, The De-
puty Chairman was also present. We
told him very frankly that the gquestion
of epdemic is a matter of national con-
cern, particularly when it is in Delhi.
At that point of time the Chairman had
agreed, not only agreed, but alsp said
tomorrow he wi'l fix us a Calling At-
tention on this subject. That was a clear
indication of his approval. May be Secre-
ary-Generay was also present. So. I
would like to know whether the Chait- &
man’s decision is going to be carried
out or there is going to be a departure g
from the agreement that we had in his
Chamber today in the morning,

SHRI M. M. JACOBH: Mr.  Dipen
Ghosh. mentioned about my  presence
while taking such a decision that there

A\jﬂ»bg a Cilling Attention on this sub-

1
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ject I am not aware of these things. I
do npt remember anything was stated
like tnhat. But, iomorrow the Busincss Ad-
visory Committee is meeting and it is up
to us.

SHRI DIPEN GHOSH: Business Ad
visory Committee will meet in the afler-
noon,

SHRI M. M, JACOB: It is up lo it 1o
decide.

SHRI GURUDAS DAS GUPTA: Sir.
you consuly the Secretary-General. In his
presence it wag decided, How can there
be a departure?

THE VICE-CHAIRMAN {§HRI H.
HANUMANTHAPPA): Mr. ‘Das
Gupta, please don’t convert it into an argu-
ment, Whep the hon, Membeis met the
Chairman, thig statement was nol in the
Agenda. Subsequently the statement has
come and sufficient discussio.) has taken
place. If you still are not satisfied, there
are avenues, You can meet the Chair-
man and surely ask for it. We will con-
tinue the discussion. Shri Vijay Mohan
Reddy.

DR. G, VITAYA MOHAN REDDY:
The first and foremost thing [ would like
tq sitate is that there had been a delay in
declaring the outbreak of the pwpidemic, It
is a failure op the part of some people
and it is punishable by law. Therefore,
those people who were not prepared to
declare it as an epidemic should be punish-
ed according to law. T

»

Second'y, hospitals are not the places to
treat the cholera cases. Therec must be
certain places where the cholera cases are
isolated and treatment is given. Such
cases are to be watched. Evep - the peo-
ple who are round-about shonld be watch-
ed. Contact of the cholera cases should be
watched and treated properly. That aloue
will solve the problem. That is why I say
the method in which the epidemic has been
tackled has not been helpful 1o stop  the
spread of the disease. It is spreading in
the four corners. ’

Thirdly, cholera is an infectious epide-
mic, A cholera case also infects water
@nd that infected water is taken, That
means contaminated water is taken by
the persons. Tn other words sanitation

[27 JULY 1988 ]
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of the area ig very bad. Sanitary coa-
ditions of the entire are, will have to be-
reviewed and very strict measures will have
to be taken, So, my point is thay the
hospitalisation of the caseg itself is wrong.
Privale hospitals are not entitled to treat
infectious diseases in the abscoce of amy
potification. That means the doctors who
ale treating those cases must be asked why
they are treating such cases, If ihep are
treuting’ those cases, what action is the
Government taking about saniation, about
ihe care of the contacts and about the care
of the carriers of such~ disease coming
inio contact with others? Likc that there.
are scveral areas in whick there js =
otal failure in° combating the epidemic. I
would requ est the hon, Minister to clarify
on all these points,

If you do not take this epidemic as
very serious and if you are not going
to proceed on scientific lines, there will
be a big calamity not omly in this city
but in the surrounding areas of the cify
also, That is why it is » very grave

incidence. For every one of the cages
reported, there will be hundred cases
which are healthy carriers. That meuaas

the entire area is now full of cholera
vibrio. One-third of the cases are posi-
tive cholera, That means it s a very
serious epidemic. Tt is one of the biggest
epidemics that has broken out in recent
timss and it as taken place in the slum
areas, It is one of the biggest epidemics
in Asia also. That is why T request the
hon. Minister to give all possib’e atién-
ention because this is the single bigeest
epidemic. The administration has  alses
failed to declare it as an epidemic, This
is shameful. Thank you. Sir.

"5t Ty @z Frw ;9 gwTeTS

AT

Eﬁ%agm?rsﬁar«fr:d’raWFw
%ﬁT T 1 e qea w1 S quT
A8 fror ST 2 F Ot Ay a1 §
fx foeh =rads fm s AT



407 Statements

-
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aa i rramv"r farvarr % der g€
2 foimd 3gq wy=mw oform & @ &
T S et A1 H AL wT EHT
Igd JIX F F HgeaT Mg § 7Y I A
Fe g gua & 1 gfd gaa
ag & fo fosely HaFTOr AT awg & W

WT ¥ AT o FE& yAfaFa w4y

ST FVH Iq NT § AT ITH IHIT
fegdr mafgsa swfqal a1 faafa
g srar g AR fer gasy maar ot

fag st T ¥fww ¥ dewmag

I A 7Y FHm1 war & safaw agr 9
qrY A7 FAFIET A T € 1 gELyHA
T R T G HT & 0 ATAY AT
¥ 5 9T JE IAFT Ioig A TR gUT
T s I W I G
grd & 1 AWl W agar F &2
¥ A gi-aad s FT qY go
¥ 7w ¥ fwe 7 6 0F o
qC W T A W AT AT AT
Qrady wiafae &= & a@ gf &
N DRAET Z F T PA F W
agt 9T T &A1 g€ & 1 F o
AR ML qER AT W AT
wgt gIHl 9T FT T zﬂr-rrr g
A ame aT F6 g A
A T A WA R A @ A
AT A AT FFT F, W ngz
HR @A TR & SET ]

SAAINE ¢ cOl 2 B almﬁ
FAATNT FT wrardt gedgear # F
- AR qET wEEar gMr  wWifEw o
Ry AT IaT oW § fe g
ar 87 &1 I § #iK a8 mfsat-
AT AST qF T T W T
gfamr # o1 & 1 TEd fqr s47
wger ;T gfamur F gEIA &y
SUIELE 10 L RO LI {1 FACB L
g TTHalEr g ar fawr wmr 2
zrfece o7 9@ & gearat ¥ AUy
< (aEd] FET MG | w4 T W&
wdr At 428 g0 § Ag W §E% WAy
gE & W & qur wiwma AT
g€ & o= fwrfedi o AR @ 1w
Aga w1 wra AWedr 9T g7 W

AR
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a1 I ge gaew fayr §, e
adt 2§ & T fwrd of g€ F )
grgw  fafgeer Wit #1&F 9T wg,
g A7 SR ST, snawnee
& & W R ET WA w7
uyrzw fhfaeee &7 seieT aF Wi
Wi, (mEama). .. & qw W
axam § | €7 FEAIE ® @i} A
faver & &0 T ox & 17 FEAT
sigal § far oson faw wiem fafiaex
1 EAIG HOAT T @17 g 8
;T Hig mﬂ’rﬁvzﬁ‘rq%aﬁ‘mﬁ' gma
assﬁzmﬁwa“r% | # ®H 1T
HOSIRT OWIAT AH WigdT §fEe
fard Wiy BEE Wy %m g =T
=18 mm g g TN #Yawg &
g HIT IEHr AW FT yFEdr
gt wifgr MR ag@eew ;0
maear g1 wifge & fF s &=
afl § gas forg HIZ o o
vo g, wig aeRew &, =¥ &
fafee &, =R o7 fafwed &
A Wy s fafe @ owh
suA-d far s w fewr F Ay
gusT 4gd weal gWIS g aFal g1

Tx gEL T NI @, q@w AN
AT F41T H | oag wIg grﬁ
w10 FgR® ¥ 5 usgas
W Tiw @ E iR ag g dw W
guia ¢, ag we=I1f ag ¥ 1 Wy
WY fawrr g1, w1 gard gm-fufaeedy
g, &oa fafeeedr g, waay  fse-
Td g Fifge | oyw feedlr @
WL H W FAIX & FEI wIATd
g1 gatm &t f aiw & 1 g
E wr*r w1q, 4% agd aEd
2 T § FEAT WE OB

TF HIT FEAT ATEM fw wwR
T O eadw 7 3 oar faw &
fe2a & st faepm s s sa®
T A 8 1 ¥W 9¥ egrwiador
yerd @ wfge @ify feiw &
T B A [V AT R '

ot gesim fag  wgefoa
(fag1Y) : SYIewer wiglwa, w9y ot
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Taw fgur, 3o fou gaag ggdy
@ AT ol oF 9T qF awE
F T @ oar
TgT%lTﬁﬁ’I%'\ﬂ'ﬂT STEE R
atq 7& gt &, ag ww &Y &y
wr W g% & 9w ax uwm usAfy an
HATA TAUT T W@ & 1 w1§ weEAT
3 fv Frg fre 1 9w Mg ¥ fwo
g Wit wgl @er @, ¢ T
2 f5 mfedi o awr€ & -fec 1dfim
wet @gr @, w1§ ¥ g fw oo
A AT AT §, SHRT AWE F (@€
TSita gt |/Ir W, AL Ay FedrH
TR g oW & ERWd ¥ qeRl
wIgar 5 fa: =T Ry FTT AT
-§ g ! za few e wEt F, sTEY
1977 #. .. (s@amA) . ..gfm s,
N ST 7 W ¥ @ & U ar, Q@
9 1977 # T ¥ [IW H AT
wdt &7 @wrgA 4r @ Swar nd HY
¥ I SEIET  SawETw
FITIUW F wET ¥ IH & uw H
FIHTTL T 4500 W W M o,
v o/ F we qg w fawrg
g v Gt ? 9 TR owEt 9 A
T HT w9 ﬂnm arg@r qfr sr”r?
(smag) ...

I

i g difeaw @ 7w FY 1
. WY g A §U oggwW gwi &
fe sma & 127 T 7T we, foad
< wfrgafedr @z 33 =w §
g wigwg ¥ (FaEuw) .

'gs amAle awem @ s@ @
¥ §q1Q § 7 o
| st adEsta fag LESCH ST
m’ra“raata“quagaﬂ
gae | 4 fogel #Y Fi7 wF F@
zﬁa’rsﬁaiagﬁr"q'gra‘r&—cﬁ
Ty § 1 A FEAT § S9 w#ig g
g a1 ag AIFEdT F A g 39T-
-fmﬁq“m%anﬁﬁ:trﬁaﬁt
i 7 AT FT g WF § |
oq B WET & ar wiAgaT A g
gt W uewefa W a Tifgg,
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5 I ewiw ¥ waAT 21 WAL
¥98 INTH wE AT a7 A & EH
FAT 1 o2 oA W wU N ar
Ftfsio far ;/ w1 fawr g 7

st AreeE awt o IeErfE #T
E F AMEr

st qTagla Tag agqufaar
TSIy 1 mERH %ig] o 3,
gyt gy § wadife a7 gaF
qETE W@ A0 N 1 7wt w@y
;G FAT wgm £ B W oawmg
F ST & TFE wg A Ear FAv
& wiwwrs & g, THRT  IWTY
F41 B, IHFT @ | A OF-FEAL UV
AU FT da &, ¥ I8¢ faedy
afefaws FTWRIA ¥ 61 Fa<
% fomd 38 F@w ¥ & W 20
AR $ § 1 T 38 FWQ ¥,
¥ gt gfy goamm 4ff foar &
wrzrzotmr{a‘sz& S
Ag F@r, AE G F Ag FIU
RUC U AR A G I e
w1, FSTT WT ey L faer
fraa &1 e gt & araf & &
i ® 99 feawr wgwr w@ver Wt
2, & Sud @I T o fRa
ar adr war F, FH FE UAT AR
qFF ¢ QT FG ! 3T orT RiG-
Mo & 9T I AT A AGE /I
g a3 fawe v faeard & sEw
w8 qsdr | g URTSvefemdr oAy
T g, aE § 1 g owmEr AR
ATy I F o g, fgw woor
155 @M HqIX M ! ®TY g na-
gueferdt AW & fow duiv v
e g% gwT faw fr # oAv &
¥ AR ? @AW F w
feo s1d &Y + Sgr aF ¥4 WA
% w fEd siweT ¥ wwig & S,
T TH I ST B W17 A € ¥
Ny HFT 3T T HigEr A@ FEAT
2y o F USHY a1 f& I M\
e eu Tw F oIw ¥ ome AT

?omEm I A B STA

Tz RE W I gwwT swir g
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Farar | @Y @ miEwg
C#T 1 gg TN HIT ¢ ¥ Gar §
Ffa saw zar gw TWT aF AE
g4 | Ho Fto F Wiegw B T

EUECAR- S E I (i R T
fawr #, g F1 w@a faqic ar aedr

fasit | 3T TEFT TATSH FE  F
fac #1€ zar wgff T & 7 gAY
gizfeeeg iR walrdEfoeesg w0
Fed &, T AT gH fawi wwar
=fge | & #d wgRA ¥ qeAr =gl

§ fF awma @7 F 987 37 TS

#1 awi§ F41 Ag gdr g8 7§ w7 £
¥ uygar gt aq wAar ot fv q@fed
T Fr BF 9w fH § S
THIR-3 & THT FIAT a7 W 3gdT
ur f& ¥ faeew g F7ar @
ar w8 ? wa q4F@ o 7 5 faey
% sy afrgdl § W€ AN -
9z qRAT & AT G 7 WA gqmar
¥ a1 gaw fwd =g av af=a §
ot 355 fae a@  fawm@e § 7

g3 @ d@  gied ;W fved
FIOT A0 FT QIE QA A faear
% 1 dfqewa fewew @w A wgan
2§ @ wgw x5 oag aw fad
fazelt #1 A0 § 98 WX W@ W
a2 R aw R g 3 e
g1 ga 7 & aft g g fy
gfy s faqmd &1 qwar § av o«
S Gad & 9§ AR & 39w
& 9 W A g9 Ffew @ AL
Ft gAtAzdr w3 F fgaa F @ F
$T "FAGHE F F IEH fAw A
R U (N ;

To WAV WAWF @A (TS-
¥R ) 1 IYENTEAY W 4, 37 AT
& g qr qA §F SEIRigT waT
& T WG T a1 dg i
g & fF gg @13 F A F
fao weATS Iuwd FE T
g 9F I WIWA F hAd AT
1o ag faar war g fa arfewr &1
iy geaqi § W« war #@il 9w
qreit &1 @9 ¥ g Tewd & )
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dfea § wEANT qE wdRy ¥ 7
weltFM argm f5 osw  ewEAl ax
it sae s 9, arfon &1 Wil wmee
g3 TFESI &M, T WK qrE
faaq X faaeT soaf & =3 wrR
F T qg @A wrefEA & gra @R
e fwe wgrardr Gud-—goar 9fmar
F Q1w Fgr fedrfewm & fvdr
afwer @7 ar G&d susid aT wE
guifged @ 91 7 w47 @
T WA F GwT & g fwad
sHata/afawifat w fadfag far
war g 7 faeAl & FT w9 owq
W &7 wT Gar @ fEar an g
& g wigw F @ wmE R
ggmifat A & @ | 99 aF
= fgwfat &1 O g w.feqr
AT WA &, Q-0 d97 T &,
AN KT FAR BT G AG FTUIT
F0%i, 4§ WETRIQ AR &F FFar |

IYAIEE  WERY, WIS GFAE
ag gy fessh & wwy o0 & &
Zq gl g5% & IAFr 991 FT W
AT ¥ wmar g qF
IR § URTAS F war § e g
wifat dedr & | gax N # oWy
gadl § AT 94 g9 A ST A
g fFr 7 agwfay 8 w@qer
F gd IF AS AF FT WFA §F aF
fg S8 037 & fao fewwarr wfy.
FIfdl ®1 Feiegarg wE FAGTSIAT |
fs wfgan feat a7 g7 Frafeat #1 Ty
&1 grfacg  IT T "o 2AF & SiFi |
ag g8t @ fF guR symAsEr g
T I gfeqat § WU, SWH  ATE
3ar | F.geg ® 9 vl aE &
fag ad ¥ ST @R Qo oAw
arrdr &, A geq few ¥ T
17 087 $6 W FE AfFw a8 v =gy
¥ 9w A9Rd 1 QU W F fau cgwr
gmfade &@ ¥ fag 3@ o g
gq &1 Sawifue & 38 st
F1 78 w14 dY7 74T & | 97 A A9 I
gaEifes &1 @d fafg a8t &
T 9y TS T F 9T 9T Sy
I&A & ar I aa faadr =g,
gawfia @1 faafg g anfge o
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SHRI MOTI LAL VORA: Hon.
Vice-Chairman many valuable suggestions
have been given by hon’bld Membeis.. .

+ SHRI DIPEN GHOSH: One of them
was to make the concerned account-
able and another was to dismiss the
Executive Council.

SHRI MOTI LAL VORA: 1 will
reply point by point. Prof. Lakshmanna .
asked what we had done in the month
sof July and when we started the inocula-
‘tion, I may inform him that the inocul-
ation was started in the beginning of July
and 1,50.000 people were inoculaled in
the areas. We have inoculated. after the
lvisit of the hon’ble Prime Minister also.
Prof, Lakshmanna said that we had no
Y;Vaccirle. As a matter of fact. as far as
i vaccine is concerned, Delhi Administra-
| tion and MCD have been supplied 8.91
+lakh doses of vaccine, Even today we

" are supplying 4 lakh doses. Even earlier
there was no shortage of vaccine. I
"ihave already said that it i3 a matter of
., great concern and anguish to us and we
"are deeply moved by this incidence and

- 'y those who have been affected. Tt is
pot that we are not careful, We have
been taking all possible measures. Ade-

, quate measures have been taken. Against

. Ithe target of 9 lakhs inoculation has been

| done for...

! &t Mre g wrEITR 9T T
FFT 1 JIfET F At § =0
o wlo T F31 ¥ 5 T7F F15 IW-
afirar a8 Fawd are F a5 wfrrw
| frerw wT AR & @R ?

st Ay w: FFAT O a@ H
Fa foga FeaT I

E|

:
%
é
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fore &t ax i w0 § T gagavn T
& AT 37 FFArT &7 A & 19 q@r
339y qr fir fag wEy & TR

gHI AEva 5T AT o, A §
HITFIAT AT A7 JX ¢ § R A o,
AT Togo UHo AYo FY f@E o
RogdatnFwaa s "G99
RS GIY TEAT TE ey
oY ¥ g sorE AR ¥ gga  fewlv
wfafam FRaORE, freft sTede
oI Er W g7 art ¥ ar IR fag
¥ @rer welY ¥ A F faelt
| & Tgar AT A e fea TR AT
I ¥ | #7 18 i@ F @R OF
do% o 4v 1 19 g T 4 AT
qX & T SATET w5, minwre wwarAr
# o A fagy gwiy o ¥ dz
¥ it SrFrETm a1 Fw Sy faeelt
wyfafarm Frorwa M7 fewel? SFeTT-
Fz garfedy & wremw ¥ 3T g6 T M
Fadrredt £ AT Jady aate A o
AT TAAT TI7 THT I JiS@E AT,
&5 7 @y AFMaed ¥ T deret o0y
dwg 74 @1 mwar fH F @A R
F TF @14 EF A FF | FTHE [qQ
ereen fawT 62 Stz v star iy AT
T FAYeT H FRY, Iy FIAW HIT
o7 57 &AL ¥ HII WY 5 G O
F Y% T QT g% ag T e A
flasn i w fka @ 19 31 ;AN
wRt F EF AT A

T AETr ¥ TR AT I
mgﬁsgqmmn%m
Fr 2§ | AT & T waw ¥ AT =T
fp gy =rewreT F ToawA T 32
AT AT FY T TF A F 1 97
THT Y QY SHF J@T 17 TTTHEERS
a1 wifer # «fr ferrrrg &Y o &0
aY =k form Y s sAedT AT AE
# 5T qarsdt oo EreETEE AT 3
ara 56 gNT I it T & A T
§ faroelt FTOORWA T AT WA TR
2 7 €9 fa ar 9 g Faer
5 drg 50 FATT ¥R TrIEEE ¥
i fag ar ¥ & AT FTEIT TS
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[ A =rm v

F AT T JET QM Y 12 wiE 91
WA S/ 7+t @ feo ar <% 8

St Tevemrt & faftgg s
¥ sgfF—
“The, calamity is very big and the
Minister hag failed.”
I think we have tried to'do our Dest
and immediately after the outbreak of
cholera and gastro-enteiitis, myself and
other Ministers, Mr. Bhagat and others,
visited the area and we also saw those
places where the outbreak of  cholera
and gastro-enteritis took place, We are
mot unaware of these things, It has been
said that nobody has gone to Raghubir
Nagar.

J %0 AT e e g 3wa
TS fafed #1 8, wmadr ar @
¥ G ¥ I AT FT IR agq
woar faar | @&t i ¥ &y #1 2  frerd
W& €, I AR F g G-
faferdt dedaformr 7t w30 &t anft writ
T A 1 AF FAICETR T a9
TR EAT 2}, Al oo qawem ¥ ay
WA AT T 2 e g o
gfea A frar ar wr & | oAU @
Yam A g 5o oo dwifa
FrSfaer #1 feafm w1 & fog S g,
1 gad U fswsr sFmEd Oy &
g e & ? FlratT 7% fau fogh
fraer 2, swmr miSfews fimm ar,
® g B el Y swer o § 0
et 3w T, v frr ar T @,
TOHT TerT A awdew § & A

- ST W A AT owrsEAy o,
& ot T ¥ ava fedew wvn g
& =12 feeet & Amfedie e #1 o,
ar isfafredm A gEd @
I FEW a1 fEey o oow
UG I SR TR B AT AT
¢ & s ast SE i S o @ ey
™ fre wvre & g+ 0
SHRI DIPEN GHOSH: You have

dismissed the Police Commissioner. be-
causs the Police Commissioner's car

[RAJYA SABHA ]

’

by Ministerg

dashed against a Minister's car. .. ({nrer-
ruprions). .. Al

SHRI MOTI TAL MORA: I am
now referring to the Police Commission-
er's case or some other case. I am only
saying that at,the moment we have to
take care and ..

SHRI DIPEN GHOSH: Somebody must
be made accountable.. (Interruptions)...

SHRI MOTI LAL VORA:.. We
have to be very very vigilant in tackling
the whole issue. I am pot saying who it
to be suspended or whose services snould
be terminated or who should be removed.
(Interruptions) .. .

SHRI DIPEN GHOSH: But what ac-
tion are you taking?...(Interruptions)...

SHRI MOTI LAL VORA: Adequate
action will be taken against those persons
who would be found responsible for all
these things. (Interruptions) ..

SHRI LAL XK. ADVANI: How do yow
find that out? -

st et avw A - qa fraew g
fF gw wrTer FY AiTaT F1 w9 1 ;4w
frarifafafadt feg & & a1 wrq
HATRST AT Y ATCAT 7

t /7 Wy T ghr

At least the people will know that you
have made some people acecountabie for

the death of these people.
! giwwa fag  wgeaden -
150 WIEHT 3% &9 & 9w aq
F% T FE AT CE A T 7@ AW
S 1 7 J|_@ & fomm w2
(=um)
SHRI DIPEN GHOSH: Mr. Vice-Chair-
man, Sir, I have heard the TV reporting
that when the Prime Minister was visiting

and he gave orders to remove the gar-

bage in one day, certain officials were
heard saying that 2000 trips would be ne~
tessary t0 remove it. What does it mean?
How much garbage wag allowed to be
accumulated? Who is responsible?

ot ATt woor srrEA™ o F FeATd
twg’t@m THT § 1 §O TE gu,
a7 X | o

416 ',
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' SHRI M. 5. GURUPADASWAMY: It is a shame that when the Prime
The Prime Minister hag said, if I remember Minister visited the area nobody was
aright, that something is wrong some- there. ’
where, We want to know- where some- )
thing is wrong. - : e

0§ 18 WIong o v THE VICE-CHAIRMAN (SHRI H.

HANUMANTHAPPA) - :
SHRI DIPEN GHOSH: The Commit- HAPPA): You cannot g0

tee's report should be given. (Inferrup-

tions)

SHRI S, S. AHLUWALIA: The Prime
Minister said that everything is mot well.

+ oft grzw fagrdy arwan | SUqHTH
AT, Al ARRA 4 "Iy aEed N
wg o & T Q@ Feqwwamy 0f
foas oy & T faw w0 %
Fgqer fr@y @y ! w A ¢
(erras) man saa fag &1 faeaardy
a7 78 & SRt 7 Foged A
FE g WE g 7 A 3 faerw
Frars T gIAT =g ?

SHR1 DIPEN GHOSH: They should
be jailed sent to prison. Who  installed
ahese pumps with only 10 feet deep...
(Interruptions)

ey

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): All these points
bave been made.

W IR R a0 WF A FAA

& IR e frm st § &
Cqrg @t ol ™ o @ #X
FECAS AT TET AR St q W
agl Tl T grEann S AR
agT § AT gl A AR &
wREy, AT A fae g fs-
TR A WX | T FT AGAT AR
Ay A 91 AR T )0 [ an
aferdt & S s adESe afet ol
ggqrrtagr?@-q’m?ﬁ%ﬁﬁ
Feqefl &1 ol A T 9 FEE

¥
?
5
/ﬂ’l

fir 3T arr A5 fer Trige o e
AR A 2 ITR FAr A7
arfg 1 Sy &1 & wrEAr WE 9AF
Arar-fiar FATT G | ()

{

on interrupting like this, .

Y AR PO ArETN ;. ) zAH
mm"r_ ¢ Iuar gfr F9, fefag
zammw@m#@'min

SHRI DIPEN GHOSH: Are you pre-
pared to constitute an inquiry committee?

THE MINISTER OF STATE IN THE -
MINISTRY OF HOME AFFAIRS (SHRI
SANTOSH MOHAN DEV): Your shou-
ting will not solve the problem. Your
demand is that the guilty should be pun-
ished. It is not for the Health Ministry.
It is the Home Ministry - which has to
look after this. (Interruptions)

SHRI DIPEN GHOSH: The
Minister should be held respoasible,
terruptions)

Home-

THE VICE-CHAIRMAN (SHRI M.
HANUMANTHAPPA): Why don't yom -
allow the Minister tg complete the reply?
Prof. Lakshmanna, you cannot interrupt
every sentence, Let him complete.

= e ¢ -4

SHRI LAL K. ADVANI: He is only
elaborating what he has already said ia
the statement. But the discussion entirely
from this side was trving to pinpoint the
guilcy, to establish accountability and,
therefore, we are pressing that point. Ela-
borating how many vaccines have been dis-
tributed is not going to satisfy us. We are
trying to pinpoint that.

LY

SHRI M. S. GURUPADASWAMY: I
am unable to understand. Just now he
said that the Home Ministry is also look-
ing into the whole thing. This i very
serious,  This matter concerns  various
Ministries. We are aware of that. That
Home Mipister ought to be present.

(n-
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PROF. C. LAKSHMANNA: Nothing
preventg the Home Minister to give a cate-
gorical statement. - oo

SHRI SANTOSH MOHAN DEV: As 1
have said, he is answering about  the
epidemic and the action taken, Mr. Ad-
vani and others Lave asked whether we
are going to identify the persons responsi-
ble and whether action is going to be
taken against them. This morning, in the
parly meeting, the Prime Minister  has
said that it is a criminal offence and guilly
must be punished. Some views have
been expressed by certain hon, Members
here, (Interruptions) Mr. Ghosbh. your
shouting will not make ms say somcthing.
(Interruptionsy He iy teplylng and vou are
not allowing him to finish. I am also
present here. Somebody says that the
Home Minister has pot come, [ am also
the Home Minister, He himself gasked
me whether 1 would like to speak. T told
him that he may finish first, I have
heard your speeches,
stated certain facts about how the pumps
were dug till a particular depth. we
have taken note of it. Tke process of
inquiry has already started. We are also
concerned. [ am looking after the Union
Territories, ~We are looking into it, I
have heard your viewg and the assessment
that has been given, Mr. Advani has
said that there was some time gap. 1t was
transferred from the D.D.A. to the Muni-
cipal Corporation and for a <ertain period
nobody was looking after it. We are
looking into all these things, We assure
you that action will be raken and you will
be informed about it in due course, Let

him answer about other things. Some
suggestions have come about taking
precaution. Some Members have  ex-

pressed fear that this may spread to
ather parts of Delhi,

. 3o

SHRI LAL K. ADVANT. Thig reply
also confirms my suspicion that a few
officials may be made a scapegoat for this
. big tragedv. T wanted to establish political

accountability because this is a democracy
and we are discussing in a polffical
forum. I am not concerned with some

SABHA |

Mr. Advani has
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small officials being made @  scapegoat
and dismissed. The Minister has just now
admitted that a criminal offence hag been
committed according to the Prime Minig-
ter, Something criminal has  happened.
Who is pohtxcally responsible for  this
thlﬂg? .. 3Lul [ IYT P9 N

SHRI SANTOSH MOHAN DEV The
political thing wi'l be settled in the poli-
tical arena. You must mot bring politics
into 1!,_

(Interruptions)

THE VICE-CHAIRMAN
HANUMANTHAPPA): The Minister
has saig that the process is on. You

wait for the process to be completed.

N KA T WTIOR ;. FqT
g Sfefime =d awwee Wt
... (|@3gw) W @ e
ot s @ &... (=rEEm) '

"THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): Why don’t  you
wait till the entire process is over?

SHRI M. S. GURUPADASWAMY: My
difficulty is that there have beepn cholera
and gastro-enteritis for the last 30 days or
more. Therp have been cholera and gas-
tro-enteritis for the last four weeks and
so many people have died. So meny peo-
ple have been suffering even today. No-
body has been identified. Nobody  has
been made accountable for thils tragedy.
My friend says that they will look iute
it, they will make inquiries and they will
punish the people responsible for it. Noth.
ing has been done for four weeks. Tt dock
not require so much time at all. 1 think,
there is something wrong somewhere as
the Prime Minister said. Has any effort
been made by the Government, by thd
Centre or by the Local authaorities to pin-
point responsibility on those people who
are respounsible for this tragedy?

ST e FeN mrEel - s

THATY FOAT 918y § aragy ? ~

QuETIETeT (=7 U oo pwAaC)
qAqq W A F dey  fufrer
aws &1 ) 2w fafer A S
aﬁr‘rlm afsd

(SHRT H.
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SHRI MOTI LAL VORA: elet me
complete the reply to the queries raised
by the hon. Members, (Inferruptions)
There is something wrong as the Prime
Minister has said, That something has to
be set right .. R

N

SHRI DIPEN GHOSH: The Prime

Minister said that the garbage should be
removed. Could you remove the garbage?

SHRI SANTOSH MOHAN DEV: Yes,
we bave started. (Interruptions) -

SHRI DIPEN GHOSH: Unt# the Prime
Minister had come back from abroad,

evep your official media did not let the.

» people know what is happening in Delhi.

SHRI MOTI LAL VORA: Mr Dipen
_Ghosh, by becoming so angry, the prob-
lem will not be solved. We wanted to
know how this has happened, why no
action has been taken, The Home Minister
has just now said that the guilty people
will not be let off. (Imrerruptions)

SHRI SANTOSH MOHAN DEV: Has
your Chief Minister visited that area in

Calcutta? You are shouting at the top of

your voice.

SHRI DIPEN GHOSH: It is not a ques-
tion of shouting.

SHRI SANTOSH MOHAN DEV:
There is a methed of debate. (Interrup-
tions) - .

- SHRI DIPEN GHOSH: Every TV
viewer had seep it. Until the Prime Min-
ister had come back from abroad and
visited the place, even your official med-
ia,.your TV did not show a single picture
of the situation in Delhi, (Interruptions)

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): Mr. Dipen
Ghosh, you are repeating the same thing
soveral times, Why don’t you keep quiet
till he completes his reply?

SHRI SANTOSH MOHAN DEV: Let
him complete the reply.

SHRI M. S. GURUPADASWAMY:
Sir, with anguish_ .. (Interruption) Sir,
the reply by the Minister is very unsatis-

L= T e

4

factory. Our demandg have been  very
specific I am sorry, Sir. In protest against
the attitude of the Government, we walk-
out.

S
(At this stage, some hon. Members left
the Chamber.) '

At wtat Twigan - wgiew, Wak
ody fegfg & M e W X
alesa ¥ aaT_'v:%{ #1
&

N

ﬁf&

.5,
1

fag wgaaifear :
g faamr W@y
Y T qOEE ¢ |

E

St Mt R AT - /AT T9-
AL ST, I AT geeqi F ¥
g X fear e wy g = fam-
dg T S, o TeqeEAT HOA A
|t MYEERT S A, s eI §F ¥

s faeerd W@ @I & W1 9w
IATHT H 2GY THIT
¥, 9

EERTEEE
3 E
7
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[#7 =Yt e A

faar ar

HT T3ee TTo Hio
F gt &
q

FI AT (FA9UW)

Ay

vasta fag st

" o THo WTo F T A FTTH
- Tafaret & o 39 a9 & &g fF ol
B ¥ NG IR Y T wE
e

st /Y A A AU g &
fo sy s ¥X F Fowem X AT
HIEIT § ! AT A AT S0
T W@ EFa T TR wa-fana

[RAJYA SABHA]
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ara 7 far fFa soafme & wfaw
A A A W faw oqwar 2 D
aFdl @ §oEws F @z gd g
f5e ST FMRA 9F Hfww Ay
qIE A S sl wr€, @Y. om. wik,
F TGET A FIX F 1 PR AHI A
U 99T HGT AfRA TS AW Zq K0T W
g 5 ga gaar gafaq sageqrad A
Tg WTIT TS LT FFAT WY FeArs
F A FaF qw T g X wEr
fo Faeta av F qv oFF w0 T 2
i Y gAIR 9T 9afey wray # AT
A E | WqW F AR 12 A
FY e R [y S gAIR @Y FadlA
gAd § FEteT ¥ aury @ 1 TTenR
FrowrE FTEE 1 WA W W
TTHTS & owwE ey 9wy € 93
|t & @ qrarg g Jarx @ afwa
AT a1 AT W qIG wEAT S
giqaer & a7 g g wET I o aaq
G F g H AH ¥ TR TS-
@ifas #waer g7 Mgy & F wwFAr
g Usidifs &yt ge #1 wifs ag
AT &7 e 780 § ag vl W
REAT AT A I forg AT e BrT R
gl WIT & § ) g9 FIA SAAT &Y
s wgy § fr 1 FoEgM & T@
9 MG AT FF AT qaedT |1 AN
§ JEaT gaR A g wfafeaw
FIRwT faeelt & grar ol g o
aftard § 9= g qUTUH ST §
A & Mg A A oewAgesT X ST
g | WEaRE 7 X F oarr
siFAwT e S &S # SR gHL ..

ot YTy TW WWET (S AN
FofC) o wIqT fayt ot ¥ e
woaTal {o ug & dafty 377 & w4
T FIE G I g 1 W IFEIT A
faX sy § sFad s G nary .
T ag gl fa U g S @
FFEONTT Y 708 GRRr Ag g & (e
qYFFEEAT FAIT T S & TG0
T8 WA gF # AFHA AL qF I
&\ S wIAT AT R @ AT
fer s1d & L agsw A & feg @
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AR B &1 & fa7 9Ussfi st &
W FT AFTE A ¢RI | Na ug 4%
qqd f# faia #1 svd A wiwae faar §

A fo@ w1 @1 fraT g 4 @i a1 78y

g asdt & 1 zafag wnT ag -

qam fRF @rd g a7 99% JFETE 56

g0 B LA fSAET 5K I A

{ HEFE A fHnT & SR G g o
| gafas og wga1 fa a9 e aid &
- @Y & ug TR ad § )
"‘ SHRI VISHWA BANDHU GUPTA-
Sir, the hon Minister has not answered
one point. There is a danger of the =pid-
emic spreading to other colonies also, Is
the water in those colonies being checked
regularly and is a report coming to him
daily that the water in those colomes is
not contaminated? It should not happen
that we take care of some areas and the
epidemic spreads to other areas without
his knowledge.

SHRI MOTI LAL VORA: Hon. Mem-
ber asked about the potable water, In
order to provide potable water, Delhi
administration  has undertaken several
measures, as I said, Cleanliness drive has
been launched to remove garbage; them
desilting septic tanks and drains so that
water does not stagnate in areas surroun-
ding the hand-pumps; secondly, water sup-
ply in the resettfement colonies is being
improved by extending piped filter water
supply; in some colonies, installation of
deep hand-pumps and supply of water
through tankers has been started. Then, as
as a preventive measure, a massive camp-
aign hag been undertaken for inoculation
of population. So, all these measures are
being undertaken after the outbreak of
Gastro-enteritis and Cholera, -

ot aw wwx fage St 3 S W
wwn agi 981 &, gt w37 & uew
g@i # sff ag wiawly HIX X IV
A b7 W g AT FA AFr AT
ga% faq 731 3o fear § 1 & 2-3
feq azy wSEAw ¥ 1A I F
X § qF s A qer ")
swat & F} ¥ Ot w fET ooy
aft w3 F IW TF T I
R¥s 9w frg o fo g aw @
atAaTE a7A fr migwmg OR &R
FA gz off TFIT & AT HALIAF 1T
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FFIT 1 FHT &1 A1 A GERIT 7
q7 ¥ feu st sxad & 1 |1 T8 W
yg @Il sEETAT AT ST IR g WK
g UM & AR WEE  well ST
F A # ooudl AR ¥ o7 9 @
AT IF% gFa TRIAS HIT ITHER
(Ze) F o ag q@ AW HFW Aqw
a9 @1 9% g1 uglwe @k
4T 3IW FF & @A grm R omw
yg feesli a1 waaT gAY arAE 9ar
@ TG wT AW wewmi ¥ W =w
SFIT T ST WX wi@wy baar §
& zaw fac aufes = & gardd &T
SAEAT ] | § 3@ q1T F1 WAL FE, AT-
frg azeq 1 agt Sufeaq 78t &, Targ
1985, 1986, 1987 & WFE ]G
STC 3T A F FYS gH G at qAIg
¥ 1985 H 8,805 wi@mMg  Fbue
g ¥ 9uH q@.§ 1986 ¥ 8,141
# gL AR AW A 99 6,372 Iy
g0 | FaU & IS e q 1985
596 ¥, WIS 1986 ¥ 327 Fds
gr AR gmeE 1987 ¥ 287 & b
R Ems & 1 af¥d zwoE WY
IEER ML AT Al o qg @Y
TG guT 2 TEET 90 g § &t
#4 feur w1 Gl g fe segaray i
HoET Sqaedr &Y | HEarar & @ arg
w1 A ¥ waT § f¥ morafeafs ¥
ITFT ST AT HTAImEAT {1 ar 9§
forg 378 a1 ufy® 13 fag qu § A1 ag
qgent alx g f@  mEawEi # ogw
FF 781 & Afewa gufdEaw =
gl 7al g wifs w1 @iey
F fqeyard A SnT At § i wegare
¥ ag=d @er S IR E S AAT A
g gax fau anfes =v ¥ saea
F& | 91 aoadr Agfard g a9 faw
s wiife @ W sEear & wg
g | 20600 TSt SAT fIeer
wfafens FTIde™ 1 @ ST A
F oAtz 20 egwl? SIS HIT Y
REEAT TG & | FIifF &g T
wgM & Ffpa 57 svady qfgeaiat 7
tyawy & oww {4 59w s=9 EiF AT
7UE WITK SEF  2-3 WEIX g
IFFT Hg TMWAFN & F8T 1 FHAT
g zasr ot anfeq ®@ & syawgy
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[ aydr @ =t i)

wqiee fawm ¥ &7 B M A

fE ST F FA A4 AN
H oS W E | HTL W wEm
g St & a‘rt—a‘rt.a;gr M g7 |

it & 3| A @1 wRAr 3 fa T 9w
M qFTHAT FH ¥t AT H$Ef & sigin
3a% fm @@l axw & aqfad ssaedm
2, a'r% feeeti #qfafqaa aTedizem g,
ar% ... w, g ur W faarm gr
o g gafad ST To% 999 |
F ST E | WA H‘EE?;ﬂ Sl

¥ g Ry & F e A
% g g wquteafa #, @
TR g8 o gae fear f5 wiesn
¥ = WHTC AT IS AW T G, =9
S FT SAT QAT F, @ AT
74l TR WIW T FIE AW FAIR
gy a3 & fF wimwly @@ W
FeHTT STTEES &l ar“nfr“r FHTE GTAA

9 F Ol # uEwar g, a@r
rm'n?r Frsﬁ o, gfes &F g}
3w @, Yfesoefe av, ot agfa
‘ara'w%an%ﬁwwﬁsrmqa“r
st ¥ watgf 4 @1 ogii fdw fam &
T 37 fAeet & aga sar #F sy
T § HE, 3T AT AT IeA@ fHRAT
5 wfaT g9 FIT-F9 ¥ 9 I5TU
L

ITGITETT  AEIRT, AT AT
gfqwer & 9997 9 II9 FT &AW F
gAr | 9N =W a F1 gwId: e
& aft 5 s Arfeat dg Sy, =R

fray o @97 @ &, STEr aws A

1
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T OWTH HH OAT-FE AT | WK
qﬁ%mﬁrfrm SggeaT FT &F
M Arfa &1 g @ faar At
foT ag 9 FT AT AT FTSTLAT |
T I WO Fr GATAT T g, WA
g 9% ol Agr &, 9y Awd §
&FT A gt g AT TR EA
mffr@%maﬂ ﬁ:ﬁ‘rﬁ‘ésfvrf%r
gt & 1 o W@ ¥ wiaw
ﬁtéﬁﬂsﬁwahaqg% SaT #Y
Ty A, 1,50,000 AF T
ara%wlwma'g"rgﬁﬁgq%q%
g ¥ 0wy F I F @I
%%ﬁamwﬁr%agmﬁfrm
FIATE §AY FE

SYGWTETH AEIed, g¥T &l F=a1

A W RN A2 oo #
19 @ 1 39 89 frwraﬁ%@T,
wF @ &7 §FE g awei gy

%ﬂTSaTrTF?fTﬁ' 989 T oIk
AN FT ST TAT | AG O I
ggm, I @F msmc'-ra..,
qg 65 FTTW 1 ST W E, gHa
A% ¥ wala fear i’ﬁﬁaga;rh
mgﬁr foramy H’fé?TrQ|ga'q1$
X FTTEH  F gH 'g:tm; ¥ fr
23 IS I G ATA 1 77 23
A A g F a A A
TR T 90 ST g WUR  ar
st @ew gwd fraffa fmm & 5 9
A T F W FETE, 9
foelt ST FT FHT T T ) T
q-AY TRERE F AF st Mg
SHEE

m%%aq@w S m}mﬁ
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2 & F AR g | AWMy
afrey ¥R & A1 oy gaar E AR
FY @ E IS |

8T gFC ¥ ¢ F ¥ FH
I F @ ST Ig FT fF @R
¥ 39 AT AW A o ) T aem
fope-forer %f*m”rvﬁ T fg ) e

%
€I g1 fear 1 sgw AR I o
TIT F R & S°H R a@I @
uﬁrmﬁﬁaa‘g 8, S TET W AW
q & agl I & I% 389 afa

gweal ¥ STEHH ¥ g9 @R ¥
wngw §, @R faam & oarer ¥

W F-97 §9 F WEAH {-¥ay
q-&'%rsﬁsmrr I GATT FW, FA
FT Qe AT TG T § [ TR |
T gRA-G FIH w@EeF (AW &
Aierw § Serg au i1 § 3gele
FI @I a7 fo g a3l ¥ foad
FATH AGT IB(C ¥, T FA-Y-FH I A7
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Ffgagi @Y | afew & T8 §

gg IFFT /S &P A g o+ F ozaen

yIW Fg §Fql § fr @ fawe

F AR & W F wqfaq FEUAOE F]¥

g%mfﬁaﬁvﬁmmfm T ®
|

ot gigeite  tag  mgaafaar .
JUTHTEAS AEled, § HAT ST F swww
Fem fr 3 g ag s & fF A
favire aWt & faoas  FEaR
g ? .

AN A g At 0§ g &
Fg aFar § fF 9 AT fawEre oy
g, ST FET g STem | T 9N
a1 UM AT ST & e 399 S
gr g WINEH ¥ W w@T g1 X
oz AT F1 gEAT FT g ISAT
a??éo,%rﬁ?ﬁmﬁgaﬁam
qEL =TT | |

st glmsia fag ﬂaaa'ﬂ%lm:
eﬂ%?f@mcﬁ FI-A-FET . FUATRT

UGG (B (S 2 &
FTHATET SO | Srg aedll dg) SO
THE VICE-CHAIRMAN (SHRI H.

HANUMANTHAPPA). Do you want to

add something?
SHRI SANTOSH MOHAN DEV: No.

THE VICE-CHAIRMAN (SHR] H.
HANUMANTHAPPA): The House stands )
adjourned to meet tomorrow at 11,00 a.M.

The House then adjourped at
_ sevehteen minutes past seven
- of the clock till eleven of the
. clock on Thursday, the  28th
- July, 1988.



